IN THE CENTRAL ADMINISTRATI

AT

0.A.No0.224/95,

Date of decision:

Between:
M.,D,Samuel,

and

1. Chief Personnel Officer, South Central
Railway, Rail Nilayam, Secunde

2. Contr8ller of Stores, South Central
Railway, Rail Nilayam, Secunde

3. General Manager, South Central Railway,

Rail Nilayam, Secunderabad.

Counsel for the applicankt:

Counsel for the respondents:

CORAIM:

Hon'Ple Sri R.Rangarajan,Member

Hon'ble &ri B.S.Jai Parasmeshwar,Member (J)
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B ‘O.A.NO.224/£95n

{per Hon'ble SrigB,S.Jai-Paraﬁeshwar,Member (J) S j
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This 0.A., is filed for calling for records pertaining

| 1 ]

to the impugned orders No.. P.608/Sto£e;/CQ191 Sélection

(4) )

dated 14-12-1994 and No. P.608/Storeg/0s/Gr.II/Selection

Vol,II dated 10-2-1995 and to direct! the respondents 1 and 2

to conduct supplementary examinationifcr the applicant for

prémotion to the post of 0S Grade II!by declaring| that non-

m~Naideratinn Af +tha armlicant FAr Y\énwr\-l--;'\n e At e n AL

og II by not conducting the supplemeﬁtary examinaLion as per

rules and as notified 1s arbitrary ébﬁ unconstituticnal

and viqlative of Articles 14 and 16 éf the Constitution.
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* 2, When this 0.A., Was takeﬁiup for hearing, the

lerned counsel :for the ‘respondents s%bmitted that the

applicant hﬁf.expired on 24=7=1997 aéiper the information

o AR AR by o R, T

: H
received by the Railway%Administratid?.

: g :
3. In view of the demise ofiFhe applicgnt, the
0.A., stands abated. Hence the O.A.i;is dismissed as ababed|
: ‘ : S
No order as to costs. ; D
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7UAI PARAFMESHWAR ' | R.RANGARAJAN, »
Member (J)! Member (A)
L NAT i | .
— Date: 3--11--1997.
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Dictated in open Court. i
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Secunderabad, o

Eosm | !

The Caontzoller of Stares, South Central Ralluay, Rail Milayam,

3

The General Manager, South Central RallU%j,Rall Nllqyam

Secunderabad .

One copy to Mr.! G.V.Subbe Rao, Advecate, EAT?. Hyde

One copy to Mr. V.3himanna, Addl.uGSC., CAT., Hyd.
I
One copy to BSJP m(a), CAT., Hyd. 5

Dne'cnpy to DoH.(A), CAT., Hyd;

|
One zopy to duplicate. E
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The Chief Personnel OPficer, South Central Railway, ‘ail-Nilay:
Secunderabad.
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD '

THE HON'BLZ SHRI B.5.J31 PARAMESHWAR
M (3)

Dated: %-[l~cj_?;l:
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